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| TEM NO 1 COURT NO. 12 SECTI ON XI'V

SUPREMECOURTOF I N
RECORD OF PROCEEDI NGS

|.A 3/2014 in Civil Appeal No(s).  4283/2011
M S RADI ANCE FI NCAP(P) LTD. & ORS.
VERSUS
UNION OF I NDI A & ORS.
(for directions and office report)

W TH
C. A. No. 4285/2011
(Wth appln.(s) for directions and O fice Report)

C. A No. 4286/2011
(Wth appln.(s) for directions and Office Report)

C. A. No. 4290/2011
(Wth appln.(s) for directions and O fice Report)

C. A No. 4291/2011
(Wth appln.(s) for directions and Office Report)

C. A. No. 4294/2011
(Wth appln.(s) for directions and O fice Report)

Date : 15/12/2014 This application was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. GOPALA GOWDA
HON BLE MR JUSTI CE C. NAGAPPAN

For Appellant(s)
S.H Singh, Adv.
N. P. Singh, Adv.

M A. Chi nnasany, Adv.
B.S. Maan, Adv.

Sinta Manna, Adv.

V. Senthil Kumar, Adv.

H tesh Kumar Sharma, Adv.
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M. Ramesh Singh, Adv.

Digitally signed by

Vi nod Kunar

Date: 2014.12.16

17:51:38 I ST

Reason: M. AT. Patra, Adv.
M. N pun Ml hotra, Adv.
M's. Roopa Dayal, Adv.
M. Praveen Al ok, Adv.
M. Ashis Goel, Adv.
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Ms. OP. Khaitan & Co., Adv.

M. Chander Uday Singh, Sr. Adv.
Ms. Vibha Dutta Makhija, Sr. Adv.
M. Arun K. Sinha, Adv.

DI A

Appel | ant (s)

Respondent ( s)



M s. Mahal akshnmi Bal aji & Co.

For Respondent (s)
M. D. S. Mhra, Adv.

M. Vishnu B. Saharya, Adv.
M s Saharya & Co., Adv.

Ms. Aparna Bhatt, Adv.
M. Praveen Swarup, Adv.

Ms. Anil Katiyar, Adv.

A. K. Sanghi, Sr. Adv.
Gaur av Sharma, Adv.
Suni ta Sharma, Adv.
Sushma Suri, Adv.

U karsh Sharnma, Adv.
r Ms. Rachna Srivastava, Adv.

1% FFs%

UPON hearing the counsel the Court nmde the follow ng
ORDER
In all the aforesaid interlocutory applications,
t he respondent s seek per ni ssi on to file response.

Permtted. List the matters in the second week of

January, 2015.

(VI NCD KR. JHA) (MALA KUMARI SHARMA)
COURT MASTER COURT MASTER



